j 1 TEM NO. 15 COURT NO. 4 SECTI ON XI A
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil)...... /2007
CC 9190/ 2007
(From the judgenent and order dated 06/03/2007 in WP No. 9748/2006
of The |1 GH COURT OF ORI SSA AT CUTTACK)
STATE OF ORI SSA & ORS. Petitioner(s)
VERSUS
JADUMANI  SAHOO Respondent (s)

(Wth I.A No.1 - for c/delay in filing SLP and office report)

Dat e: 28/09/2007 This Petition was called on for hearing today.

CORAM :

HON BLE Dr. JUSTI CE ARI JI T PASAYAT

HON BLE MR JUSTI CE P. SATHASI VAM
For Petitioner(s) M. Jana Kal yan Das, Adv.
For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Del ay condoned.
| ssue noti ce.
Tag with S.L.P.(C) No.13861 of 2006.

Stay of contenpt proceedings, if any initiated.

(Neena Ver ma) (Vijay Aggarwal)
Court Master Court Masters



